
n

THE

NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

c.P No. t2O7 /(MAH) /2017

Prcsent: SHRI B.S,V, PRAKASH KUMAR
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (J)

CUM-ORDER SHERT OF THE HEARING OF MUMBAI BENCH OF
COMPAI.IY I,AW TRIBUNAL ON 25.09,2017

THE PARTIES: Krupa Polymers (lndia) Pvt. Ltd.

Nakshatra Distilleries & Breweries Ltd.

N OF THE COMPANIES ACT: I & BP Code 2O16.

ORDER

one present. List this matter on 28.11.20l7.

lsa/-
PRAKASH KUMARB, S. V.THY

Member (Judicial)
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